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Petitioners through Shri R.K. Hawe,
Counsel,
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the cese Could have been filed el-o. & .
New Bombay, Rllahabad and JTabzl wr
of the Tribunal, Since the pelifi®cpres
‘are working at different piacow, M,°.

for retention of the C,A. befo-a -

Principal Bench is allouec,

/\
/ I}
t |
O
r‘.r." TARLE AR Ry N
S LS SR TR D SO b N R ;
(R3] -
L,H:r
[ B
A3




Date

Office Report

Ofmfix 966791  Orders | .

SRD

.
2y

S e
Shri R.K. Kamal stated that there

B . . LT oy
is a great urgency in moving thig-matter,
. R

Manager passed an order cancelling the
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selection proceedings and ordering
fresh selection immediately, List today

before Court No, III after lunch,

(AMITAV BHNERDT,
CHATRMAN
25,4.,1991
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Present : Shri R. K. Kamal, counsel for the
Aoplicants.

Learned counsel for the applicants wishes
to withdraw the application with: permission to
file a fresh one, if need be.

The OA 1is dismissed as withdrawn with
liberty to the applicants to approach '«
Tribunal again if so advised in accordance
with laWo
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